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(6) training of students, medical and 
nursing, in providing comprehensive health 
care of children; and 

(7) to simplify the routine and delegate 
responsibility to nurses and para-medical 
personnel so that education and 
promotional aspects of health care will not 
be neglected in a busy clinic. 

The concept of organizing special clinics 
for children below 5 years of age is nothing 
new. Children's clinics are organized in 
hospitals and primary health centres. What is 
new is the name "Under Fives' Clinic". 

Wasteful Expenditure by the DDA 

661. SHRI HIMMAT SINH: 
SHRI HARSH DEO MALA 
VIYA: 
SHRI NRIPATI RANJAN 

CHOUDHURY: 

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state: 

(a) whether Government's attention has 
been drawn to a report published in the 
weekly 'Blitz' of the 29th October, 1977 
under the caption 'DDA's crores down the 
drain; and 

(b) if so, what are the details in this 
regard and what action Government have 
taken in the matter? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT):   (a) Yes, Sir. 

(b) The matter is being looked into. 

(constitution of a Committee on Imple-
mentation of Report on the Status of 

Women 

662. SHRI  BHAIRAB  CHANDRA 
MAHANTI: SHRIMATI  

AMARJIT  KAUR: SHRIMATI  
AMBIKA   SONI: SHRIMATI 
MARGARET 

ALVA: 
Will the Minister of EDUCATION, 

SOCIAL WELFARE AND CULTURE be 
pleased to state: 

(a) whether it is a fact that a new 
committee has been constituted under the 
Chairmanship of the Prime Minister on the 
implementation of the report on the Status of 
Women; 

(b) if so, what are the reasons therefor; 
and 

 
(c) what are the criteria adopted 

for choosing members of the com 
mittee? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION, SOCIAL 
WELFARE AND CULTURE (SHRIMATI 
RENUKA DEVI BARA-KATAKI): (a) to (c) 
No, Sir. However the National Committee on 
Women is being reconstituted for advising 
government on plans and programmes for 
women and for watching over their 
implementation. Suitable people from the 
spheres of Social Welfare, employment, 
education, health and the legal field are to be 
chosen. 

 


